- u‘ﬂ-i;- AL

[Shri H. M. Patel] .

(ii) The General Insurance (Ra-
tionalisation of Pay Scales
and other Conditions pf Ser-
vice of Development Staff)
Amendment Scheme, 19876,
published in Notification No.
S.0, 761(E) in Gazette of
India dated the 1st Decem-
ber, 1976.

[Placed in Library. See No LT-
16/77].

(2) A copy of the Emergency
Risks (Goods) Insurance (Fifth
Amendment) Scheme, 1976 (Hindi
and English versions) publisheq in
Notification No. S.0. 792(E) in
Gazette of India gated the 14th
December, 1976, under sub-section
(6) of gection 5 of the Emergency
Riskg (Goods) Insurance Act, 1971.

[Placed in Library, See No, LT-
17/771.

(3) A copy of the Emergency
Risks (Undertakings) Insurance

(Sixth Amendmert) Scheme, 1976
(Hindi and English versions) pub-
lished in Notification No, S.0. 793
(E) in Gazette of India dated the
14th December, 1976, under sub-
section (7) of section 3 of the
Emergency Risks (Undertakings)
Insurance Act, 1971, [Placed in Li-
brary, See No, LT-17|77].

(4) A copy of the Annual Report
(Hindi and English versions) of the
Industrial Finance Corporation of
India for the year 'ended the 30th
June, 1976 along with the statement
showing the Assets and Liabilities

~and Profit and Losg Account pf the
Corporation, under sub-section (3)
of section 35 of {the Industrial Fin-
ance Corporation Act, 1948 [Plac-
ed in Library. See No. LT-18|77]1

(5) A copy of the Annual Report
(Hindi ang English versions) of the
Industrial Development Bank of
India together with the Audited
Accountg of the General Fund and
the Development Assistance Fund
for the year ended the 30th June,
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1976, under sub-section (5) of sec-
tion 18 and sub-section (5) of sec-
tion 23 of the Industrial Develop-
ment Bank of India Act, 1964.

[Placed in Library, See No. I -
19/771.

11.05 hrs,

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED ARRESTS MADE IN CONNECTION
WITH ALLEGED TRANSMISSION OF IM-
PORTANT AND CLASSIFIED INFORMATION
TO INTELLIGENCE AGENCIES OF CERTAIN
FOREIGN COUNTRIES

N wmw gae W (Hawdr) ¢
werer wgrea, § sfasrdfig 9% ag
¥ frfafas fawa it AR g Aedt W1
e faemar g AR STEAT #RoT
grmamaey awme g

‘g5 fqewT & qmETET & weEw

¥ IT A q@EL qAEAT

1 wfgw  #R gmfes

qEE W WAL AWK

™ ey @ e

IR A A TE AgE
fraefar & g

THE MINISTER OF HOME AF-

FAIRS (CHAUDHURI CHARAN

SINGH): Sir, the espionage activities

referred to in the Calling Attention

Notice are under investigation. For

reasong of security, however, it would

not be in public interest to disclose
the factg at this gtage,

S T gRT W ¢ AW HEE,
w1a #1 Fafie =7 & oo @ i s
¥ #9 |, ¥} 9 T8 SgE, N
| e fawm & TrEiwt | @ 8,
o ow 7 R R T & wR
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~qarag ¥ 9% 12 ¥ #r fonrw -
iz Y g A1 26 7 &

Tsina qagde 7 fefadie Tz oaumadra

¥ ¥ Wigw ¥ g A 57 fw P
T § fF wardt & arg 75 9gar A
AT e YT R F IR

o 57 3w & fiwdt gfrzvidt i gawa

T w® T, ag femmm A fr o oo
. afess garfarsrfat #Y firewre < faan,
o & T e & @9 afos q=-
faert wmfwa &1 I wfEEEi
¥ q&f 4i%T F uF @™ 7 FW OFH
aret qdf G187 FY g afger Y & ¢
QF W sqmaT FT 9T 2 )

REAR Vg : AT FS I F 74T
g ad am AT WE )

M WATAIT g A A ATEAT Y
gfe qgeq 7 At ST 2 wr g e

A Y R 5| F7 e wrwee A afw
i T TF T FT &9 Iq
/Y : 7F T 1 HWIY AT g fR
fa=r a1t oY qfess smAr & FiER
@ TIF &, 9% fet gl st ot aw@
qdf ST FY FER BT IO I A
& T F 9FE U fae @E ¥ ai|qas
¢ & geier faar 0 sagd fRw
, et =Y awad Td F9Id TG TE@
ot gfquer & AAAE AT 8, & fRe
gfags Wt zraRw A froe frg
TC| TARF R AT A ATE T &Y
APt FY THAT & HIR & o A 5 aifa-
9 &9 7 QAGT g TA AT AgrafEaan
# T A QRAfeEl w1 owfd A
FATATGE WX AT gaAT¢  gredfeg
T sERT G% e, qafe o,
Ffaew gz e wifs # daw
¥ yRT T W@ E | ¥ AT Aneaw
¥ wfamer & wAAT 9T A s¥4r
§@T § 3 #7 ¥ &7 0F @« -

information to foreign
~intelligence agencies (CA)

o § Fifs fadft aie ¥ 9 9%
TedteT faar g1 | w3 ATy 9
fazgar & f& s afwa «r
7Y 39 39 ¥ § A I IAR FEFTY
§ 1 a1 U9 59 §e9 & wfuw< g {6
T3 I8 LT A A qregar ¥ dfqaw
' 1

g0 I ¥ g@ F 99 FEw g
frueatacar g fFaw faa o
¥ T FET If9T AGF AR | FER
FT qafod AAaqd HATHT & | AT AT
fram & arq ot F1Ex &7 o wrar
2 | fefrazaamm#r & fFéfae
Fr Aifer 7 W T TG FT AT FIT
T8 TafET samar # feofe &

MR, SPEAKER: You are making
a speech.

SHRI SHYAM SUNDER DAS: I
am not making a speech, I am only
making a submission through you to
the tion. Minister of Home Affairs
not to resume the old practice of the
Indira Gandhi Government of taking
Shelter behind ‘public interest’,

77 frgeam T waw AR F oAl
I AE FFA | T G Y favaww
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S —— L

[ vz v 7727 @]
o @ AfET ST R F o oA
T WET & W wET @I wwml
Tt 7zt 7@ & R wRET F 98
!ﬁo m’{o To AATHIIT ET | 0000
(zem)

I ARy A oww F Amew
¥ 7z ¢ 5 v ®1 ok mafew

T AET F 19, QATEEAT qg ANAT
2 fF o9 7 99ar TR | @
N @Al T G AG FE
g foar =w gk mafEr &
FEN FT ET I g A E T &
few afa § 780
et aTw fag o weme WERT,
A e & @ W@ g § W
W A A FW FA a1 agd wowl
grT # IW T HEI I AT
Fiferw & ) S E 771 7
#fade 1 ofz - g FoE SO A A
FgAT AT Fr ag & fF ooy W
TEE 1 AWET [& W
SHRI JYOTIRMOY BOSU (Di?-
mond Harbour): This is a very big
CIA case. But I would like to make
it clear that, if ﬁareign intelligence
agencies are involved, they should
also be firmly dealt with. In our
country’s internal affairs, we wo;ld
not tolerate such an cspionage activity
from any quarter. It iy an oulcome
of tae erstwhile Prime Minister Sihiri-
mati Indira Gandhi’'s and her Govern-
ement's attitude. I quote Hom &
clipping of 1972:
“A demand by Opposition leaders
that the Government shou'd set up
a Parliamentary Committee to in-
quire into CIA activities i depth

or publish a white paper on the
subject was today rejected by the

Prime Minister Shrimati Indira
Gandhi.”
This ig the position, Thanks to the

press, they have revealed it, and it is
good that these things are vevealed,

MARCH 31, 1977
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so that people come to know and
Government also could be brought to
the position where they can take
steps.

This was a question put by me on
the 13th December, 1972

“whether American Columnist
Jack Anderson had revealed in one
of its articles the links between
ITT and the CIA in some cloak and
dagger exploits allegedly carried
out in Latin America; ang if so,
the Government’s reaction thereto.”

The reply is:

“(d) and (e). Government are
aware of the recent disclosures in
the American Presg of the links
between CIA and the ITT ang due
note has been taken thereof ™

ITT has a big ramification in this
country. They were in collaboration
with the erstwhile Government,

Here is a very big case and which
is the firm involved? I would not say
anything involving the security of
the country: I assure you. Sir, and
the pcople in power. The firm is
LURGI India Ltd., it is gne of the
largest importing firms of civil engi-
neering equipment and their office is
in a building ¢wned by Birlag in
Dealhi.  The Msnaging Director is
of German origin but 3 Swiss citizen.
I woulg like to know from the Home
Minister whether it is a fact that he
is wanted in Germany for war
crimes and that he is a declared
fugitive. Is it alsg a fact that he is
friendly and pally with our ex-Prime
Minister's son, Sanjay Gandhi? Is it
al.o a fact thal he had some connec-
tion with Piper plane busiresg in
this country?

Some twelve or thirleen persons
were arrested in connection with the
case, One is Shri R. P. Varshnoi,
Direclor, Metals, Planning Commis-
sion, formerly of Defence Ministry, a
sensitive Ministry ag far as the gecu-
rity of the country i concerned.
There was a raid in hig house and a
number of microfilms of documents,
apart from cash, were found. 1t is a
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very gerious matter. Foreigners visit-
ed him quite frequently ang he was
very often out for lunch etc. in luxury
hotels. Who paiq for this? This has
to be found out by Intelligence,

i

Another person arrested wag Shri
Mahavir Prasad, former Additional
Private Secretary of the ‘erstwhile
Foreign Minister, Shri Chavan. Ig it
alsp a fact that because of this action,
some pre$sure was put on him before
the ‘elections? I am not blaming or
involving Shri Chavan at all, but T
would like to know, if it is a fact
that somebody in his party tried to
put pressure using thig as a handle.

Shri Varshnoi was teaching in ITT,
Kharagpur, which received huge aid
from USA. Another accused is Shri
K. K. Sarin, Director of Perspective
Planning, What are thes seizure
when the raig was carried out in his
house? The other arresicd persons
are Shri Pannikar, Senior Research
Officer in the Health Unit, Shri
Eknath Choudhury, Senior OfMicer
(Metals), SITC. ang some officers of
MMTC and Steel and Mineg Ministry.

A Canadian-USA firm, Metchew,
had been given contract for Kudre-
mukh along with Bechtal (of the
pipeline scandal) which wags revealed
by the Takhru Commission, The
eperation is controlled by 5 CIA man
with an assumed name, Tedler, if I
am right. Let the Home Minister
cenfirm or deny this. Besides other
things, they wanted to know the de-
tails of special metals used for MIG
and other important gefence equip-
ment. T would like to tell the House
how they operate, The scrapping of
the factory that was producing air-
craft in a particular country was
sold fo an outsider, Those werc
melted and used for making coat
hangers. These coat hangers were
used in an aircraft. They bribeq the
sweeper; the coat hangers wag thrown
in the waste paper basket. They
picked it up, analysed the metal to
see whether that metal could cause
vibration ang whether that metal

CHAITRA 10, 1899 (SAKA)
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could gtang the metal fatigue that
any aircraft woulg develop. That is
the way they work,

I would also like to know if some
officers of the Uniteq States Wing of
the External Affairs Ministry are also
involved. ILet thig be confirmed or
denied. Is it also a fact that Shri
Jagat Mehta, Secretary-General of
the Externa] Affairs Ministry, tried
to stop publication of this? Did he
make such a request in the name of
national interest? I would also like
to knoy the nameg and details of the
U.S. diplomatg declareq person non-
grata in recent months. Some time
ago, under some pressure, the erst-
while Government had ordered a
probe irto the conduct of the forei-
gnerg working for foreign firms in
India, I would like to know the
outcome from the Home Minister and
the Extiernal Affairs Minister, May I
know who are the Jialson men who
work for the Government of India
underiakingg and big firms and who
got gpecial photo passes from the
Home Ministry? I would like to
know sow many passes have been
issued and how many withdrawn
during the last thrce months.

I would like to come to one or (wo
thingy more. ...

MR. SPEAKER: You wani to ex-
haust al) your papers. You are ex-
pected fo ask only one question
Now, please conclude,

SHRI JYOTIRMOY BOSU: The
New York Times, in itg issue dated
10th May, 1975 has clearly. indicated
that the multi-national corporations
in India, viz.,, the Union Carbide.
Hindustan Levers, Liptons, Firestone.
etc. are on the pay-roll of CIA and
they do get paid in dollars and that
money goes stiraight into their
pockets. Let the Home Minister in-
quire and find out.

I would like to know about the
Boeing deal—the commission taken
by certain big persons and certain
parties. What were the conditions
ang the consideration?
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Burmah-Shells alsp have admitted
that they have paid commission to
Indian officials, etc.

Bechtel, that notorious firm, has
been given contractg in Kudremuch
within the country,

8ir, there are big former officials
on the pay of foreign firms. These
are all very dangerous things.

MR. SPEAKER: Now, pleage allow
the Minister to say something.

SHRI JYOTIRMOY BOSU: 1 will
take only one more minute.

The previous Government has en-
tered into a contract with the Ameri-
can firm, International Dynamics. For
what? For providing electronic sur-
veillance of the Indo-China border...

MR, SPEAKER: How doeg it arise?

SHRI JYOTIRMOY BOSU:
The involvement of foreign espion-
age at every leve] of our jife—at the
official level, at the political level, at

the commercial level angd at every
level. ..

MR. SPEAKER: It is only calling
attention to a particular subject How
is it connected? Please now conclude.

SHRI JYOTIRMOY BOSU:
I have put this specific question. I
would like the hon. Minister or any
other Minister who ig now in charge
of these things to tell us whether it
is a fact or not and what are the
specific details anq information and
what specific preventive measures
they are going to take.

7’ AN (drd wow fag)
Wy wdRa, ¥ ag "
k1
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¥ wgmw g —fF gy wAfge ¥
T oAl 7 e @w & W
I I GEHT TAAREAT JG G
&1 FE | Y & 3EEA TR
gF, § W F AT WX FTAEeT
#R fiaegw @ @

i fafreex & dio To R FB
AT FEAE WY TETedS © )

AN TAWEET (Feed) i A
ﬁ'g,a‘iﬁ‘o EIT§0 Q’oﬂﬁ'{%’o Gﬁ'o
o AT F TR B, U@ T WA
o 2 fF T <91 O GoTer @A
/X AT T FERAT T FL Q@ T

T X FET & | OTIAE X Fo
Yo dro WY FASI WT &F FAT | |
TR w %1 fefedy & ar ¥
w frae fresdt § — de =i
qe - f& s= ww Rfdw—w
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e & faar & fr A gfeear &

"o ;o Woe ufefadw WX Fo

T femm su 7 @ aw N
ufefés oF Im ogEy Iw
FFL | AR FT OFE F®
gfrar & ame TwaT =g |

efasg 41, 9@ FOHTT F FI
gf dt | w9 A g F

¥ gy wo F IR I A
M ¢ T AW A @ FAT
g § AR g g ¥ oW
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SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): sSir, I want tn raise
the point about release of detenus.
I want to darw the attention of the
House to this important matter, 1
have given potice.

MR. SPEAKER: We pass on to the
next ilem of the Agenda.

SHRI JYOTIRMOY BOSU: I have
no information whether you have
disalloweq it. This is a very import-
ant matter, regarding release of poli-
tica! prisoners,

MR. SPEAKER: You cannot get
up and say such things whenever you
like.

SHRI DINEN BHATTACHARY-
YA (Serampure): In the other House
it has been mentioned and the
Minister replied.

MR. SPEAKER: I am on my legs.
You cannot just get up and shout like
this.

SHRI JYOTIRMOY BOSU: I wrote
to you, Sir.

MR. SPEAKER: Everyday I get
hundreds of letters or notices. It
does not mean that you can get up
every time and say these things. Tf
other Members also who send such
notices get up and start Speakimg
about it, there will be no end to .
No I am sorry. This is not at all pro-
per. Please don’t do it. The House is
for all the 542 Members, not for ome
Member alone. Please don’t do it.



